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I. Report and Accounts (2012-13) of various National Trust, New Delhi and 
related papers

II. Reports and Accounts (2012-13) of various National Medical Institutes, MoU 
(2014-15) between GoI and NHFDC

सामािजक �याय और अिधकािरता मं�ालय म* रा!य मं�ी (�ी सुदश&न भगत) : महोदय, म7 
िन�निलिखत पC सभा पटल पर रखता हंू:-

 I. (1) A copy each (in English and Hindi) of the following papers, under  
   Section 25 of the National Trust for the Welfare of Persons with Autism,  
   Cerebral Palsy, Mental Retardation and Multiple Disabilities Act,  
   1999:—

  (a) Annual Report and Accounts of the National Trust, New Delhi, for  
    the year 2012-13, together with Auditor’s Report on Annual  
    Accounts.

  (b) Review by Government on the working of the above Trust.

 (2) Statement (in English and Hindi) giving reasons for the delay in laying  
   the papers mentioned at (1) above. 

[Placed in Library. See No. L.T. 772/16/14]

II. A copy each (in English and Hindi) of the following papers:—

   (i) (a)  Annual Report and Accounts of the National Institute for the Visually  
   Handicapped (NIVH), Dehradun, for the year 2012- 13, together with  
   the Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (i) (a) above.

[Placed in Library. See No. L.T. 715/16/14]

  (ii)  (a) Twenty-ninth Annual Report and Accounts of the National Institute for  
   the Mentally Handicapped (NIMH), Secunderabad, Andhra Pradesh, for  
   the year 2012-13, together with the Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (ii) (a) above. 

[Placed in Library. See No. L.T. 717/16/14]
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 (iii)  (a) Annual Report and Accounts of the National Institute for the 
   Orthopedically Handicapped (NIOH), Kolkata, for the year 2012-13,  
   together with the Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (iii) (a) above. 

[Placed in Library. See No. L.T. 713/16/14]

 (iv) (a)  Annual Report and Accounts of the Ali Yavar Jung National Institute  
   for the Hearing Handicapped, Mumbai, for the year 2012-13, together  
   with the Auditor’s Report on the Accounts.

 (b)  Review by Government on the working of the above Institute.

 (c)  Statement giving reasons for the delay in laying the papers mentioned at  
   (iv) (a) above. 

[Placed in Library. See No. L.T. 718/16/14]

 (v) (a) Annual Report and Accounts of the Swami Vivekanand National Institute  
   for Rehabilitation Training and Research, Cuttack, Odisha, for the year  
   2012-13, together with the Auditor’s Report on the Accounts.

 (b)  Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (v) (a) above. 

[Placed in Library. See No. L.T. 716/16/14]

 (vi) (a)  Annual Report and Accounts of the National Institute for Empowerment  
   of Persons with Multiple Disabilities, Chennai, for the year 2012-13,  
   together with the Auditor’s Report on the Accounts.

 (b)  Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (vi) (a) above. 

[Placed in Library. See No. L.T. 714/16/14]

 (vii) (a)  Annual Report and Accounts of the Pandit Deendayal Upadhyaya  
   Institute for the Physically Handicapped, New Delhi, for the year  
   2012-13, together with the Auditor’s Report on the Accounts.
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 (b)  Review by Government on the working of the above Institute.

 (c)  Statement giving reasons for the delay in laying the papers mentioned at  
   (vii) (a) above. 

[Placed in Library. See No. L.T. 719/16/14]

 (viii) (a) Annual Report and Accounts of the Centre for Rehabilitation Services  
   and Research (CRSR), Odisha, for the year 2012- 13, together with the  
   Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Centre.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (viii) (a) above. 

[Placed in Library. See No. L.T. 771/16/14] 

 (ix) (a) Annual Report and Accounts of the Bhagwan Mahaveer Viklang  
   Sahayata Samiti, Jaipur, Rajasthan, for the year 2012-13, together with  
   the Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Samiti.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (ix) (a) above.   

[Placed in Library. See No. L.T. 770/16/14]

 (x) (a) Annual Report and Accounts of the Narayan Seva Sansthan, Rajasthan,  
   for the year 2012-13, together with the Auditor’s Report on the  
   Accounts.

 (b) Review by Government on the working of the above Sansthan.

 (c) Statement giving reasons for the delay in laying the papers mentioned at  
   (x) (a) above. 

[Placed in Library. See No. L.T. 769/16/14]

(xi) Memorandum of Understanding between the Government of India (Ministry  
  of Social Justice and Empowerment, Department of Disability Affairs) and  
  the National Handicapped Finance and Development Corporation (NHFDC),  
  for the year 2014-15.

[Placed in Library. See No. L.T. 720/16/14]
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